
BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT 
SOUTHERN ZONE, CHENNAI 

 
ORIGINAL APPLICATION (OA) NO. 7 OF 2025  

 
IN THE MATTER OF: 
 
Nazar. S,  
S/o. Sainulabdin,  
Residing at: 
Kaithakonam, Kunninpurathu Veedu, Kattakada P.O.,  
Veeranakavu, Thiruvananthapuram,  
Kerala – 695 572. 

…. APPLICANT 
Versus 

1. The District Collector,  
District Collectorate Civil Station,  
2nd Floor, Civil Station Buildings,  
Kudappanankkunnu, Thiruvananthapuram 
E-mail ID: dctvm.ker@nic.in  
Mobile No: 047127312  

 
2. The Chairperson,  

Kerala State Pollution Control Board, 
Head Office, Pattom P.O,  
Thiruvananthapuram, Kerala – 695 004. 
E-mail ID: chnn.kspcb@gov.in  
Mobile No: 9447975737 

 
3. The District Administrator,  

Local Self Government Department,  
Principal Directorate 
Swaraj Bhavan, First Floor, 
Nanthancode, Kowdiar PO, 
Thiruvananthapuram 695003  
E-mail ID: duatvpm@gmail.com  
Mobile No: 0471-2318896, 0471-2312886 

 
4. The Territorial Manager (Retail),  

Bharat Petroleum Corporation Limited,  
Irimpanam Installation, Irimpanam P.O.  
Cochin – 682 309. 
E-mail ID: Not Known 
Mobile No: Not Known 

 
 
 

mailto:dctvm.ker@nic.in
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5. Shukoor 
Co-owner of the Property situated at: 
Re-survey No. 145/1, 145/2-1, 145/2-2, 145/2-3-1 
(New Re-survey Nos. 145/37, 145/38),  
Veeranakavu Village, Kattakada,  
Thiruvananthapuram, Kerala – 695 572.    
E-mail ID: Not Known 
Mobile No: Not Known 
 

6. Rejina 
Co-owner of the Property situated at: 
Re-survey No. 145/1, 145/2-1, 145/2-2, 145/2-3-1 
(New Re-survey Nos. 145/37, 145/38),  
Veeranakavu Village, Kattakada,  
Thiruvananthapuram, Kerala – 695 572.   
E-mail ID: Not Known 
Mobile No: Not Known 
 

7. Harikumar, 
Dealer of Bharath Petroleum Corporation Ltd residing at: 
Uthrattathi, Jnra-10, 
Jyothi nagar, Vettamukku Thirumala 
Trivandrum-695006 
E-mail ID: Not Known 
Mobile No: Not Known 

… RESPONDENTS 
 

INDEX 
 

S. No Particulars of document Page 
No. 

1.  Affidavit of Mr. Nazar  1-5 
2.  Annexure – 11 - Photographs of the water stagnation at 

the Premises 
6-9 

 

The documents filed above are certified as true copies of their respective 
originals 

Dated at Chennai on this the 27th day of January, 2026 

 

             
COUNSEL FOR THE APPLICANT 
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